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Date 05.12.2023
Distt. Mahendergarh
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Minutes of the meeting held on 23.08.2023 at 12.30 PM under the Chairpersonship
of Ms. Monika Gupta, lAS, Deputy Commissioner, Mahendragarh to review the
status of Hon'ble Nationa! Green Tribunal cases.

A meeting of the concerned officers/officials was held on 23.08.2023 at 12.30 PM
under the Chairpersonship of Ms. Monika Gupta, lAS, Deputy Commissioner,
Mahendragarh in her Chamber, Mini Secretariat, Narnaul to review the status of Hon'ble
National Green Tribunal cases.

The following were present in the meeting.-
1. Sh. Manoj Kumar, HCS, SDO(C), Narnaul.
2. Dr. Mangal Sain, HCS, City Magistrate, Mahendragarh.
3. Sh. K.K. Yadav, R.O., HSPCB, Mahendragarh Region.
4. Sh. Bhupender Singh, Mining Officer, Narnaul.
5. Sh. Shiv Kumar, ADA, DC Office, Narnaul.
6. Sh. Anuj Narwal, SDO, HSPCB, Mahendragarh Region.
7. Sh. Om Prakash, Development Assistant, DC Office, Narnaul.

The discussions and decisions taken in the meeting were as follows:
It was apprised by the Regional Officer, HSPCB that the following

pertaining to this district are pending in the Hon'ble National Green Tribunal,
as on date.

1 . OA No. 667/2018 titled as Mahendra Singh vs. State of Haryana.
2. C.4No.45212023 titled as Surender Kumar vs. State of Haryana.
3. OA No. 45412023 titled as Vijay Kumar Sharma vs. State of Haryana.

It was directed that in future to review such cases, the information be prepared in

the following proforma and placed in the meeting.

However, the above cases were reviewed one by one in compliance with
the orders of Hon'ble National Green Tribunal:-

1. OA No. 667/2018 titled as Mahendra Singh vs. State of Haryana.

It was explained that in compliance with the orders dated 18.01 .2023 of Hon'ble
NGT, the Action Take Reporl of joint committee had been submitted on 16.05.2023 and
the next date of hearing is fixed on 11.09.2023 for consideration of the report and
various lA's listed by Hon'ble NGT. However, the Regional Officer, HSPCB was directed
to submit the following information of all the stone crushing units in the district:-
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Additionally, the Regional Officer, HSPCB, Mahendragarh Region was directed

to identify the non-compliant units out of all 133 units in the district immediately to take

further necessary action accordingly. i

2. OA No.45212023 titled as Surender Kumar vs. State of Haryana.

It was submitted that the meeting of joint committee has already been convened

on 03.08.2023 in compliance with the orders dated 01.08.2023 of Hon'ble National

Green Tribunal. Since the requisite inspection has already been conducted, therefore,

Regional Officer, HSPCB, Mahendragarh Region (Nodal agency for coordination and

compliance) was directed to submit the Action Taken Report at the earliest. The next

date of hearing is 31.10.2023.

3. OA No.454/2023 titled as Viiay Kumar Sharma vs. State of Haryana.

It was briefed that a joint committee comprising Director, Mines & Geology,

Haryana, HSPCB and District Magistrate has been constituted vide Hon'ble National

Green Tribunal order dated 02.08.2023 with the direction to meet within a week.

Accordingly, this meeting has been convened with the Mining Officer, Narnaul and

Regional Officer, HSPCB, Mahendragarh Region, the representatives of the both the

departments, in compliance with the directions of Hon'ble NGT. The next date of

hearing is 03.11.2023. However, the Director, Mines & Geology, Haryana and Member

Secretary, HSPCB have also been requested to arrange another suitable date to follow

the directions of Hon'ble NGT.

The meeting ended with a vote of thanks to the Chair.

Memo No. 1207lDA
Copv to:

Deputy Commissioner,
Mahendragarh at Narnaul.

Dated: 2310812023

1. Member Secretary, HSPCB, Panchkula.
2. Director, Mines & Geology Department, Haryana, Panchkula.
3. Sub Divisional Officer(C), Narnaul.
4. City Magistrate, Mahendragarh.
5. R.O., HSPCB, Mahendragarh Region.
6. Mining Officer, Narnaul.
7. ADA, DC Office, Narnaul.
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